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AL the initiative of Hon'ble Speaker, the Chief

Secret.ry, Government of Delhi, has recently issued
instructions to the effect that Secretaries and Head of #
Departments should make it a point to attend the meetings
of the House Committe:s whenever called,

It has also'beén brought to the noticd of Hon'ble

Speaker that at many a times members are not present in
Committee meetings in adequate strength so as to constitute

a quorum. There have been occasions wnen Committee meetings ..
had to be adjourned due to lack of quorum. There is hardly

any instance winen in a Committee meetings members wWere
present in full strength, = e ¥

Hon'ble Speaker is, -therefore,of the view that

if the members could make it a point tm attend the mestings
Of various Committees in time, it will certainly help in
meking the committec System more effective ond shall also
make the officer to take the Wworking of tine committecs
more seriously.

Hon'ble Speaker has written Lo the Leaders of

Legislature Parties also in tais regard,

(P.N. QUPTA)
SECRETHLRY




